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{(b) i so, the details thereof;

{¢)  whether it 1s also a fact that no concrete structure can be raised on a

floodplain;

(d)  whether Government will bring forward a law preventing such construction;
and

(&) if so, by when?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI SAUGATA RAY) : (a) and (b) : Delhi Development Authority (DDA) has
informed that no such encroachment is existing on DDA land in Yamuna floodplains.

(c)to (&) DDA has also informed that as per the Zonal Development Plan for
Zone-O (River Yamuna/River Front) any development in the area conserved as
floodplain should be taken only after detailed hydrological studies and with approval
of Yamuna Standing Committee/Central Water Commission. There is at present a
complete embargo on any new construction other than Commonwealth Games Village
etc. being undertaken on the river bed within the floodplains till a detailed hydrological
and other required study of Yamuna River Bed is carried out.

National Capital Region Planning Board (NCRPB) has informed that it has
prepared and notified the Regional Plan 2021 in September 2005. The provisions in
Chapter-17 of the Regional Plan-2021 prevent any construction activities for human

habitation or for any other ancillary purpose thereto.
Development of Transportation and Infrastructures in Assam

1695. SHRI BIRENDRA PRASAD BAISHYA : Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a)  whether the Ministry has received proposals from the State Government
of Assam for establishment of different level infrastructures in the small towns as well
as development of transportation; and

(b)  if so the details thereof and by when these proposals are likely to be
sanctioned?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI SAUGATA RAY) : (a) and (b) Under Urban Infrastructure Development of
Small and Medium Towns (UIDSSMT), State Level Sanctioning Committee (SLSC)

of Assam has recommended 30 projects covering 28 towns of Assam.

Town-wise details of projects sanctioned, ACA committed and funds released so

far in Assam under the Scheme are given in Statement.
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Statement

Details of Projects Sanctioned in the State of Assam as on 15.3.2012 under

UIDSSMT
Sl Name of Name of Approved ACA Funds
No. towns/cities component cost of committed released
so far

1 2 3 4 5 6

1 Hojai Water Supply 1055.54 965.82 96582
2 Titabar Storm Water Drains 828.85 758.395 758.40
3 Pathsala Storm Water Drains 503.06 460.304 460.30
4 Bokakhat Storm Water Draing 545.74 499.356 499.36
5 Lakhipur Water Supply 815.88 734.79 367.65
6 Lakhipur Storm Water Drains 632.1 578.37 29393
7 Hailakandi Storm Water Drains 783.64 717.03 364.39
B Hojai Storm Water Drains 992 98 908.582 908.58
9 Sarthebari Storm Water Drains 274.14 250.84 127.47
10 Dhekiajuli Storm Water Drains 722.88 650.592 650.59
11 Marigaon Storm Water- Drains 423.77 381.39 169.51
12 Hamren Storm Water Drains 226.47 203.823 203.82
13 Chabua Storm Water Draing 226.91 204.219 204.22
14  Gosaigoan Storm Water Drains 201.98 181.78 80.79
15 Barpeta Road  Storm Water Drains 328.57 29571 131.43
16  Lanka Storm Water Drains 399.11 359.20 159.64
17 Lakhipur Storm Water Drains 264.18 23776 105.67
18 Howraghat Storm Water Drains 262.75 236.48 105.10
19 Digboi Storm Water Drains ~ 1074.97 983.59 499 86
20 Basugaon Storm Water Drains 756.09 691.82 691.82
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1 2 3 4 5 6
21 Maibong Storm Water Drains 492 61 450.74 450.74
22 Lala Storm Water Drains 612.21 558.95 283.45
23 Barpeta Storm Water Drains 1871.96 1712.84 §70.46
24 Udalguri Storm Water Drains 743.50 680.30 34573
25 Simaluguri Storm Water Drains 667.74 61099 310.50
26 Gauripur Storm Water Drains 547 .64 501.09 254.65
27  Jothat Storm Water Drains  1592.42 1457.07 740.48
28 Sapatgram Storm Water Drains 565.06 517.03 262.76
29 Dhubri Storm Water Drains 710.17 648.38 328.81
30 Dergaon Storm Water Drains 1660.36 1515.90 768.74
28 30 20783.28 18953.14 12364.67

Accidents in Delhi Metro due to Heavy Rush

1696. SHRIM.P. ACHUTHAN :
SHRIR.C. SINGH :

Will the Minister of URBAN DEVELOPMENT be pleased to state :

{a)  whether it is a fact that several accidents have taken place in Delhi Metro

due to heavy rush of passengers and non-availability of required coaches;
(b)  If so, the details thereof;

{c)  whether Government is actively considering to increase the number of

coaches in view of the rapid increase in ridership on Delhi Metro;
(d)  if so, the details thereof; and

{e) the likely time-frame by when the new coaches would be added into the
system?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI SAUGATA RAY) : (a)and (b) Delhi Metro Rail Corporation Ltd. (DMRC)
has informed that no accident has taken place in Delhi Metro due to heavy rush of
passengers. However, two incidents have taken place during boarding/de-boarding
due to heavy rush of passengers in the financial year 2011-12. The details are as
under: -



